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t [SENDING OF THE NEWS IN HINDI BY THE
PRESS INFORMATION BUREAU

106. SHRI V. M. CHORDIA: Will the
Minister of DEFENCE be pleased to state:

(a) whether it is a fact that the .Press
Information Bureau (Directorate of Public
Relations), Ministry of Defence (Defence
Wing) did not -send its news in Hindi (vide
page 3 on Navabharat Times, dated the 21st -
January, 1963);

(to) what are the reasons for not sending
the news in Hindi; and

(¢) by when the arrangements for sending
the news in Hindi will be made?]
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t{THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH): (a) and (b) News releases of the
Directorate of Public Relations, Ministry of
Defence, are generally issued in Hindi and
other Indian languag.es, in addition to
English. On rare occasions, when a topical
news release is prepared so late in the evening
that translation and issue in Indian languages
is im-ipracticali the item is released in
English only to news agencies and
newspapers in Delhi. The two news items in
question released on 20th January, 1968 in
English were not ready until late in the
evening, when a Hindi translation at that hour
might have meant injury to the news item.

(c) According to the existing arrangements
most of the items are released in Hindi also.
Steps are being taken to issue Hindi and
English releases simultaneously.]

A. l.R Cobe

407. SHRI K. SUNDARAM: Will the
Minister of INFORMATION  AND
BROADCASTING be pleased to refer to
Unstarred Question No. 91 given in the Rajya
Sabha on the 21st November, 1967 and
state;

(a) whether Government have classified
friendly and unfriendly countries to enable

the Directors of the various  stations  of
All India
ation.
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Radio to objectively
code; and
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implement the A.LR.

(b) whether Government would elaborate
the code to enable broadcasters to conform to
it?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K- K.
SHAH): (a) All India Radio receives working
advice from the appropriate authorities, which
suffices for all occasions.

Ob) The principles embodied in the A.LR.
Code are simple and self explanatory.

INCREASING THE SHARE OF THE PRIVATE
SECTOR IN PURCHASING MATERIALS FOR
DEFENCE PURPOSES

408. SHRI K. SUNDARAM: Will the
Minister of DEFENCE be pleased to state:

(a) whether Government have any
proposal under consideration to substantially
increase the share of private Sector in
purchasing materials for Defence purposes;

(b) if so, what are the details of the
proposal; and

(c) if not, what are the reasons for the
same?

THE MINISTER OF DEFENCE (SARDAR
SWARAN SINGH): (a) to (c) It has been the
effort of Government to utilise every means to
become self-sufficient to the maximum extent
in meeting the essential requirements of the
Defence Services. Towards that end, Private
Sector is« being increasingly utilised for pur-
chase of materials for Defence purposes.

Procurement of large quantities of
materials is being made from the Private
Sector by the Central Purchasing
Organisation of DGS&D Efforts are also
being made for procurement of parts and
components and sub-assemblies which can be
made available by the Private Sector

[ RAJYA SABHA |
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for the Directorate General of Ordnance
Factories. A new Department of Defence
Supplies was set up in November 1965 for
taking special steps to find indigenous
capacities to manufacture items which had
hitherto been obtained by import. Orders of
the value of about Rs. 15 crore* have been
placed in this connection and a very
substantial part is on tht Private Sector.

RESIGNATION OF PRESS COUNCH.

CHAIRMAN

409. SARDAR RAM SINGH: Will the
Minister of INFORMATION  AND
BROADCASTING be pleased to state:

(a) whether it is a fact that the Chairman
of the Press Council has tendered his
resignation;

(b) whether it is a fact that twe other
Members of the Council had recently
resigned;

(c) if so, what are the causes at the
resignations; and

(d) what steps  Government  pro
pose to take to effect the smooth funcr
tioning of the Council?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K-
SHAH): (a) and (b) Yes, Sir

(c) Copies of letters of resigna
tions of the two members of the Press
Council, namely, Shri B. Shiva Rao
and Shri Iswara Dutt, submitted to
the Chairman of the Council, are laid
on the Table of the House. [See Ap
pendix LXIII, Annexure No. 17.]

The Chairman of the Press Council has also
submitted the resignation to the Government.
This is still under consideration.

(d) Arising out of the recent dis
cussion in the last Session of the Ra.iya

Sabha regarding the Press Council of
India, the Government of India have
set up an Advisory Committee with

the following terms of reference.

"The Committee shall study the existing
Act under which the Press



